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PREFACE

This Publication contains a brief resume-of work done in the Tenth
Lok Sabha during the Eleventh Session ie. from 25 July to
26 August, 1994.

New DeLni; R.C. BHARDWAJ,
October, 1994 Secretary-General.

Asvina, 1916 (Saka)




CONTENTS

P
1. Durarion ofF Session “915
2.  ADJOURNMENT MoTion 2

3. Buis

CORRIGENDA
RESUME OF WORK DONE BY LOK SABHA
(Tenth Lok Sabha — Eleventh Session)

Page No. SINo Column Line For Read

‘orginating’ ‘originating’

6 16
8 Heading ‘BIlf 'Bills'
9 4 9 4 ‘withdrawan'  'Withdrawn'
11 1 11 ‘9’ 19'
36 Under 12 '10.7.94' '10 8.94'
Heading from
‘Date’ bottom
10.  Papens Laib on THe TasLe ;;
1. PriviLege MatTeRs
12. QuesTions 24
(i) Starred
(i) Short Notice g'g

i) Unsta
(iii) rred Py

(i)



13.

14,
15.

16.

17.

(iv)

ResoLuTions

(i) Government Resolution
(i) Statutory Resolution
(iii) Private Members' Resolutions

SHorT DuraTtion Discussions (RuLe 193)

Sreaker/DePUTY SPEAKER/CHAIRMAN
ANNOUNCEMENTS/OBSERVATIONS/REFERENCES

STATEMENTS

(i) Statements made/laid by Ministers under
Rule 372
(i) Matters under Hule 377

Position regarding receipt of replies from
Ministers concerned (as on 19.9.1994)

(i) Statement showing time spent on disorderly
scenes/interruptions in the House during
Eleventh Session of Tenth Lok Sabha

(iv) Statement indicating matters raised after
Question Hour and before taking up the listed
business and time taken thereon

STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
Business

PaGEe

26
27
28

29

31

32

34

35

36

37



1. DURATION OF SESSION

Date of Commencement

Date of Adjournment sine die
Date of Prorogation

Total Number of days cf Session
Number of actual sittings

Number of hours of sittings

@25 July, 1994
*26 August, 1994
5.9.1994

33 days

24 days

128 hours and 40 minutes

@The first sitting commenced with the playing of National Anthem.
‘The last sitting ended with the playing of National Song.
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17.

18.

SUMMARY

. Bills pending at the end of the last session

. Bills introduced

. Bills opposed at introduction stage

. Bills passed by Rajya Sabha and laid on the Table

. Bills passed by Rajya Sabha and returned by Lok Sabha

with amendments

. Bills returned by Rajya Sabha with amendments and laid

on the Table of Lok Sabha

. Bills passed

. Bills negatived
. Bills withdrawn
10.
11.
12.
13.
14.
15.
16.

Bills part-discussed

Motions for adjournment of debate on the Bills adopted
Bills referred to Select Committee

Bills referred to Joint Committee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills orginating in and referred to a Joint Committee by
Rajya Sabha in respect of which motions for concurrence
were adopted by Lok Sabha

Bills referred to Departmentally Related Standing
Committees by Chairman/Speaker

Bills pending at the end of the Eleventh Session of
Tenth Lok Sabha vide para No. 3359 of Lok Sabha
Bulletin-Part Il dated 7-9-1994

14

Nil

Nil
15
Nil
Nil
Nil
Nil
Nil
Nil
Nil
Nil

Nil

11
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SUMMARY

. Bills pending at the end of the last session 2ue
. Bills introduced . 24
. Bills withdrawn . 2
. Bills negatived . 1
. Bills removed fiom tiie Register of Pending Eilis <
. Bills part-discussed NIL
. Bills pending at the end of the session vide para No.

3360 of Bullstin—Par ll, dated 7-9-1894 311
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5. DIVISIONS

No. of Divisions held
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7. LEAVE OF ABSENCE

SI.  Names of Members Period for which Date
No. leave granted when
leave
granted
1. Shri Shankarrao Kale 23.4.94 to 30.4.94 &
1.5.94 to 13.5.94
=21 days
2. Prof. Rita Verma 18.4.94 to 13.5.94
= 26 days
3. Shri Ram Naik 25.7.94 to 26.8.94 26.8.1994
= 33 days
4.  Shri Harisinh Chavda 25.7.94 to 26.8.94
= 33 days
5.  Shri R.S. Mane 25.7.94 to 19.8.94

= 26 days

19
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MOTIONS UNDER RULES 191 AND 342

Summary
No. of notices received

No. of motions admitted
No. of motions discussed
No. of motions remained part-discussed

Total time taken

21

323

90

1

1

4 hours and
26 minutes



9. OBITUARY REFERENCES

Sl Name and Particulars Date of Date on Time taken
No. of Membership death which —_—
reference H M
made
1. Mr. Kim-li-Sung 8.7.1994 )
President of the Democratic 1
People's Republic of Korea
(North Korea)
2. Shri Anath Prasad Dhusia 27.6.1994
(Member, Fifth Lok Sabha)
3. Shri Tula Ram 27.6.1994 L 25.7.1984 0 35
(Member, Second to Fifth
Lok Sabha)
4 Kumari Abha Maiti 2.7.1994 J
(Member, Sixth Lok Sabha) 4
5. Shri Jagannath Mishra 24.7.1994 26.7.1984 0 03
(Member, Fifth Lok Sabha)
6. Shri N.P. Kesharwani 8.2.1994 26.8.1994 0 03

(Member, Sixth Lok Sabha)
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10. PAPERS LAID ON THE TABLE

(a) By Government ...
(b) By Private Members

648
Nil

23



11. PRIVILEGE MATTER
SI.  Brief Subject Name of Date on Time Decision of ChaivHouse
No. the member which taken
who raised matter
the matter brought
before
the
House
H M
Shouting of — 248.1994 0 03 The House adopted a motion
slogans and moved by the Minister of
jumping down State in the Ministry of
from the Human Resource Deveiop-

Visitors' Gallery

ment (Department of Youth
Attairs and Sports) and Minis-
try of State in the Ministry of
Parhamentary AHairs that the
person who shouted slogans
from the Visitors Gallery and
the other person who jumped
down from the Visitors' Gal
lery and also shouted slogans
and whom the Security Offic-
ers took into custody had
committed a grave offence
and were guilty of the con-
tempt of the House.

The House further resoived
that they be sentenced to
rigorous  imprisonment il
6.00 P.M. on 26 August, 1994
and sent to Tihar Jail, Delhi.
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12. QUESTIONS

(i) Starred Questions

(a) Number of Questions put down in Question Lists for oral
answers

(b) Number of Questions orally answered

(if) Short Notice Questions
(a) Number of Questions put down in Short Notice Question List
(b) Number of Short Notice Questions orally answered

(ili) Unstarred Questions

‘(a) Number of Questions put down in Question Lists for written
answers

(b) Number of Questions for which written answers were laid on
the Table including those put down for oral answers but not
reached for oral answess

* Included 39 Unstarred Questions deleted/transferred from one Ministry to another.
25
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Nil
Nil
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Rl

DISCUSSIONS ON MATTERS OF URGENT PUBLIC
IMPORTANCE FOR SHORT DURATION UNDER RULE 193

SUMMARY

No. of notices received

No. of discussions held

part-discussed
Total time taken.

No. 6f discussions admitted.

No. of discussions remained

30

172

1

7 hours and
49 minutes



15. SPEAKER/DEPUTY SPEAKER/CHAIRMAN
ANNOUNCEMENTS/OBSERVATIONS /REFERENCES

Sl.

Subject

By whom

Date

References to (i) The 52nd
anniversary of the ‘Quit
India’ Movement launched
on the 9th August, 1942
and (i) the 49th anniversary
of the dropping of atomic
bombs on the Japanese
cities of Hiroshima and
Nagasaki.

Announcement  Regarding
agreement reached bet-
ween Members of all parties
(the opposition and Ruling)
with respect to the Action
Taken Report on the recom-
mendations of J.P.C. which
enquired into the irre-
gularities in Securities and
Banking Transactions.
Announcement  regarding
non-acceptance of resigna-
lions tendered by the Mem-
bers from the various Par-
liamentary .Committees.
Announcement regarding in-
stallation of a low power
transmitter in Lok Sabha
and televising the proceed-
ings of the House.
Valedictory references on
conclusion of the Eleventh
Session of Tenth Lok
Sabha.

The Speaker and Sarvashri 9-8-1994

Arjun Singh, Balram Jakhar,
Surya Narain Yadav, E.
Ahamed, P.G. Narayanan,
Dr. Kartikeswar Patra, Sar-
vashri R. Jeevarathinam,
Nathu Ram Mirdha, Smt.
Pratibha Devisingh Patil,
Sarvashri, Rajnath Sonker
Shastri, Kamaluddin

Ahmed, Manikrao Hodalya
Gavit, C.K. Jatfer Sharief
and Yaima Singh Yumnam.

Speaker

Speaker

Speaker

17-8-1994

19-8-1994

25-8-1994

The Speaker, The Prime 26-8-1994

Minister, Sarvashri Jaswant
Singh, Sharad Yadav, Som-
nath Chatterjee, Chandra-
jeet Yadav, Kadambur M.R.
Janardhanan, Sobhana-
dreeswara Rao Vadde,
Ramashray Prasad Singh
and Satyanarayan Jatiya.
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(ili) Statement showing the time Spent on disorderly scenes/
Interruptions in the house during Eleventh Session,
Tenth Lok Sabha -

Date Time Spent Remarks

27.7.94 4 hrs. 10 mts. Due to interruptions Lok Sabha adjourned at (i)
12.50 hrs. and re-assembled at 14.01 hrs. (i) at
14.05 hrs. and re-assembled at 16.00 hrs. and
(iii) at 16.02 hrs. for the day.

28.7.94 6 hrs, Due to interruptions, Lok Sabha adjourned at (i)
11.17 hrs. and re-assembled at 14.00 hrs. (ii) at
14.03 hrs. for the day.

29.7.94 6 hrs. Due to interruptions, Lok Sabha adjourned at (j)
11.05 hrs. and re-assembled at 12.00 hrs. (ii) at
12.07 hrs. for the day.

1.8.94 6 hrs. Due to interruptions, Lok Sabha adjourned at
11.20 hrs. for_ the day.

Total 22 hrs. 10 mts.

i

|
Note: Time calculated on the basis of the normal time of the &m House e
fom 11 AM. to 1 P.M. and 2 PM. 10 6 PM.




(iv) Statement indicating matters ralsed after Question Hour and
before taking up of the Listed Business and time taken thereon
during the Eleventh Session, Tenth Lok Sabha

Number of Number of Time taken
Date matters raised members who H M
spoke
25.7.94 3 5 0 32
26.7.94 11 14 0 33
27.7.94 Nil Nil Nil
28.7.94 Nil Nil Nil
29.7.94 Nil Nil Nil
1.8.94 Nil Nil Nil
2.8.94 1 18 1 52
3.8.94 10 14 0 32
4894 12 17 0 30
5.8.94 13 13 0 30
8.8.94 17 17 0 42
9.8.94 12 12 0 32
10.7.94 10 13 0 31
11.8.94 13 13 0 31
12.8.94 16 18 0 34
16.8.94 12 12 0 30
17.8.94 10 10 0 31
18.8.94 22 26 1 10
18.8.94 4 1 0 30
22894 3 24 2 30
23.8.94 17 31 1 59
24.8.94 3 22 1 09
25894 20 31 1 35
26.8.94 46 50 2 17
255 371 19 30
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17. Statement showing time taken on various kinds of business
transacted during the Eleventh Session of Tenth Lok Sabha

Business Time taken Percentage to
the total time
taken

1 2 3

ADJOURNMENT MOTIONS 4 45 3.7
BILLS—

(a) Government Bills 22 34 17.5

(b) Private Member's Bills 5 00 39
BUDGETS—-

(a) Railway Budget 13 13 10.3

(b) Qeneral Budget 4 17 3.3

(c) Budget in respect of States *3 53 3.0

under President’'s Rule
DISCUSSIONS—
(a) Short Duration Discussions 7 49 6.1
(Rule 193)
Malters of urgent public’ importance 19 30 15.2
raised after the question hour
MATTERS UNDER RULE 377 2 13 1.7
MOTIONS—

(a) Motion under Rule 342 4 26 3.4
QUESTIONS 17 18 13.4
RESOLUTIONS—

(a) Government Resolution 8 35 6.7

(b) Statutory Resolution .

(c) Private Member's Resolutions 5 05 4.0
STATEMENTS (Rule 372) 1 06 0.9
OTHER MATTERS such as Papers 8.56 69
laid on the Table, Obituary References.

Questions of Prvileges, Points ol
Order. Personal Explanations elc
TOTAL. 128 40 100.0

*Joint Discussion took place on a Statutory Resolution (Vide statement No. 13(ii)
alongwith Jammu and Kashmir Budget for 1994-95.] Time taken on Joint Discussion
has been shown under Budget in respect of States.
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